Title: Demand to enquire the atrocities committed on the Dalit community in Ram Pankhan village under Junagarh district of Gujarat.
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SHRIRAJIV PRATAP RUDY : Mr. Deputy-Speaker, Sir, is it not pertaining to law and order? Is it not a State subject? ... (Interruptions)
MR. DEPUTY-SPEAKER: Please do not interrupt.

... (Interruptions)

SHRIRAJIV PRATAP RUDY : But then he is going to speak about minority, law and order in the State. ... (Interruptions)

MR. DEPUTY-SPEAKER: Please do not challenge the decision of the Chair. We have already taken that into account. Please do not
pass such a remark.
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